| In The Contral Afministrative Tribunal
A G:leutts Bench

Dyte of Crder : 6-12-1C¢9

" Present : Hon'ble Lr. D, Purkayasths, Judiciel Nembor
Hon'ble tr, G.S. Mainéi. Administrative Lember

Gora Chand Jena
. =VS -
S. E. Railway

For ﬁhe fpplicent ¢ ¥s, k. Benerjee, Advocate

For the Respondents: Mr. D.K. Singh, Advocate

ORDER

- Heard l4d. Advocetgs of both the parties. Respondents
ere directed to produce the service bock of the applicant
including the order of retirement on superannuation within 10
(ten) d ays from to-day.- Accordingly, metter stonds edjourned
to 24,12,1999, '

2. A plein copy of this order be furnishes to both the

parties,
A
( G.S. Naingﬂ ) ' ( D. Purkeyastha )
Nembor(A) ' ' Membrr{.J)
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